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THE MINISTER OF STATE IN 
; THE ̂ MINISTRY OV HEALTH 
AND FAMILY WELFARE (SHRI 
NIHAR  RANJAN  LASKAR):

(a) Yes.

(b) Government  of  India has 
already  launched  National Pro-
gramme for Control of Blindness 
since 1976. The services under the 
programme are being  developed 
from peripheral to the am*x level 
to provide comorehensive eve care 
service which  also  includes the 
steps to minimise blindness due to 
these reasons.
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Projects  Functioning for the 
Child  Development Program-

mes

761.  SHRI R.P. YADAV : Will 
the  Minister of EDUCATION 
AND SOCIAL  WELFARE  be 
pleased to state:

(a) the number of projects func-
tioning for the child-development 
programmes in the  country and 
the number  of beneficiaries in 
urban, rural and tribal areas;

(b) whether it is a fact that the 
impact of these projects is [sparse 
and neglibible; and

(c) if so, the efforts proposed to 
be made to make the programme 
more vigorous and intensive?

THE DEPUTY MINISTER IN 
THE  MINISTRIES OF  RAIL-
WAYS AND EDUCATION AND 
SOCIAL  WELFARE  AND  IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) Of the 200 
Integrated Child Development Ser-
vices (ICDS)Projects sanctioned up- 
to 1980-81, 105 are in backward 
rural areas, 67 in tribal areas and 28 
in urban  slum localities.  The
programme is being expanded by 100J
additional projects during 1981-82. 
Of these 60 will be in backward rural 
areas, 30 in tribal areas and 10 in 
urban  slum localities. Number of 
beneficiaries in 16a projects reporting 
are as under :—

Children in the age group 0-6 years;

U R T

ij79>53° 3»55-°79  i>74>388

Expectant and nursing mothers:

37>5I9  9̂526 33>5°8

(b) No, Sir. Studies carried out 
by the All India Institute of Medi-
cal Sciences through Mrdical Col-
leges have revealed that there has 
been substantial improvement in 
the Health and nutrition status of 
children and mothers in the pro-
ject areas.

(c) It is proposed to exp?nd the 
Integrated Child Development Ser-
vices Programme in order to cover 
more backward rural, tribal and 
urban* slum areas.

Enquiries in Gases of Serious 
Road Accidents

762.  SHRI JAGDISH TYTLER: 
Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state : .

(a) Whether  Government has 
asked the State Governments to 
institute enquiries in cases of serious 
road accidents by an outside agency 
actively assisted by cxpaerts;

(b) Whether the  Government
■ have recommended to the State
for the establishment of a post of 
Commissioner for Road Safety ; 
and

(c) if so, the reaction of  the 
States in this matter ?

THE MINISTER OF STATE 
IN THE MINISTRY OF SHIPP-
ING AND TRANSPORT (SHRI 
BUTA SINGH): (a) to (c). During
the recent meeting of the Transport 
Development Council, a suggestion 
was made to the State Governments/ 
Union  Territory Administrations, 
that in all cases of serious accidents 
State Governments may consider 
instituting proper and detailed en.-




